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but arrangements have been made to 
ensure regular and adequate supply of 
essential commodities to Assam and 
adjoining areas. 

Tourist Advisory Committee 
641. Shrimati Renuka . Barkataki: 

Will the Minister of Transport and 
Communications be pleased to · state : 

(a) the main recommendations. of 
the first series of meetings of the Zonal 
Committee of the Tourist Advisory 
Committee held in January, 1962 ; 

Cb) the steps that Government have 
taken to implement those recom­
mendations; and 

(c) whether there is an:, majcr 
recommendation for the development 
of tourism in the State of Assam? 

. The Minister of Shipping in the 
Ministry of Transport and Communi­
ca'tiOD!I (Shti Raj Bahadur): (a) and 
(b) .  A statement giving the required 
4iformation is placed on the Table of 
the House. [Placed in the Library. See 
No. LT-561 [ 62] . 

( c) The proposal to explore the 
r 1ssibility of opening river traffic bet­
v; e.:n Calcutta and places of tourist 
interest in Assam has been examined 
and has since been found unworkable. 

lZ bra. 
STATEMENT RE : SITUATION IN 

1\TEFA AND LADAKH 
The Prime Minister and Minister of 

External Affairs, Defence and Atomic 
Energy (Shri JawaharW Nehru): Mr. 
Speaker, Sir, yesterday I gave some 
informati on to the House about the 
position on our fronts where fighting 
has been taking place. Since I spoke 
in the House yesterday, a report was 
received in the evening regarding the 
fall of Bomdi La. Bomdi La �tually 
tell into the enemy's hands on the 18th 
evening, but as the situation was con­
fused a report about it did not reach 

and Ladakh 
Delhi until yesterday evening. The 
Chinese are now advancing on the 
Bomdi La foot hill road. Defensive 
positions have been prepared in front 
of them and our troops will give them 
battle there. 

In Chushul, the post six miles east 
of Chushul was attacked by the 
Chinese in overv,helming strength for 
the fifth time yesterday afternoon. 
There v.·as fierce fighting for more 
than an hour and a half arid heavy 
casualties were inflicted on the Chinese 
attackers. But finally the post was 
over-run. Two other posts in the close 
vicinity of this post were also attacked 
and had to withdraw. Chushul, how­
ever, remains firmly in the ! l :�nds of 
our force. 

I should like to inform the House 
that General P. N. Thapar, our Chief 
of Army Staff, has this morning ap­
plied for long leave on grounds of · health. He has been granted the 
leave and on his recommendation the 
senior Army Commander, Lt. General 
J. N. Chaudhury is being appointed to 
officiate as Chief of the Army Staff. 

Shri Bari Vishnu Kamatb (Hr,�hang­
abad) : Sir, I rise on a point of 
clarification. These disastrous reverses 
keep on coming and the House, I am 
sorry to say, it still in the dark as to 
what exactly the Government's plans 
are for the prosecution of the war. 
Now that Government is well posted 
with the strategy and tactics of the 
enemy for which we were not pre­
pared a few weeks ago, may I ask the 
Prime Minister whether in this matter 
also assistance from friendly foreign 
countries is also being invited and 
has been obtained. Now very fierce 
fighting is going on. There is a report 
in the Press that our Charge d'aft'aires 
in Peking has met the Chinese Prime 
Minister. What is that about? Fin­
ally, may I suggest that without fur­
ther delay a Parliamentary Committee 
representative of the Congress Party 
and all the groups should be constitut­
ed immediately with which the Prime 
Minister must keep in close touch 
from day to day? 
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Mr. S�ker: The hon. Member's 
question or observations have many 
implications. Many suggestions have 
been made ; more than one at least. I 
am told that the Prime Minister has 
invited a good number of hon Mem­
bers from the Opposition as well as 
from the Congress to meet him just 
this afternoon. If that is correct, 
these clarifications, .these questions and 
other things that hon Members want 

· to bring in . . . . 

Shri Tyagi (Dehra Dun) : No invita­
tions have been received so far. 

Shri Bari Vishnu Kamath: By some. 

Mr. Speaker: Order, order. There 
must be certainly a limited number. 
I was told by an hon. Member himself 
that he had received the invitation. 
Therefore, that is a fact. If any more 
are to be invited, that is a different 
thing altogether. Therefore, I will 
j ust request the hon. Members to 
clarify these things there when they 
sit together. That would be more ap­
propriate. And, as I told yesterday, 
the Prime Minister also can give 
information in greater detail there 
than in the House here. Therefore, 
would it not be better, I suggest to 
the hon. Members, that they press 
their points and elicit information 
there when they meet informally at 
the table. I hope they will be getting 
all the information that they want 
there. That is my suggestion. 

So far as the Parliamentary Com­
mittee is concerned, I had made that 
suggestion yesterday. But. that can­
not be discussed . and settled here. I 
propose to call a few hon. Members 
who can sit down with me and decide 
about it. That was my proposal. If 
that is approved by the hon. Members, 
certainly we can do that. 

Shri Ranga (Chittoor) : In addition 
to your suggestion that we may dis­
cuss this this afternoon in the meeting 
of Group Leaders, I would request you 
to be good enough to consider another 
suggestion, and that the leaders and a 
few others belonging to the different 
groups, including the ruling party, 
2159 (Ai) LSD--f. 

may be given an opportunity 
at a convenient time-not neces-

• sarily now; it may be on a future 
date when the Government finds 
it convenient and advisible-to 
go as near to the war front as 
possible so that they can get some 
idea as to what preparations and works 
have been going on, what sufferings 
our troops are undergoing and so on. 

Then I would like to ask one 
clarification from the hon. Prime 
Minister. Some time ago he said that 
even before the army is well-equipped 
with foreign arm we would be 
able to arrest the progress ot 
the enemy. Later on, foreign arm• 
came. Then he felt confident that 
we would be able to kick them 
back but, nevertheless, they are pro­
gressing. Where does the fault lie? 
Certainly, not with the jawans. Would 
it be possible for the Government to 
study and enlighten us later on as to 
what steps they are taking in order 
to strengthen the leadership at the 
military headquarters and also at the 
political headquarters so that the 
country could be assured ot better 
performance in future? 

Several Hon. Members rose-

Mr. Speaker: Not so many simul­
taneously. Shri Tyagi. 

Shri Tyagi :  It is a serious matter. I 
would like to know and perhaps the 
House would also like to know as to 
whether regular reports are being 
received in the operations room with 
regard to the strategic positioning and 
deployment of our troops in that area. 
The main question which causes 
anxiety to everybody here is why pre­
cautions were not taken against the 
pincer movement which the enemy 
took in taking Bomdi La. That is one 
thing which upset all of Us because 
in a war all these pincer movements 
are taken notice of. What was done 
here? (Interruptions) . 

Mr. Speaker: Order, order. 

Shri Tyagi: One more question. I 
do not want any discussion. 
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Mr. Speaker: Hon. Members should 

realise that here we cannot enter into 
long discussions at this moment. I 
could allow a small clarification or 
information, if it was sought, but not 
arguments and long discussions. That 
cannot be done at this stage. 

Shri Tyagi: I am sorry. do not 
Wal!lt to discuss anything. I want only 
one information. Did we take any 
precautions against the pincer move­
ment? (Interruptions) . 

Mr. Speaker: Order, order. Hon. 
Members should not just  intervene in 
this matter in this manner. I would 
just request the hon. Prime Minister 
to invite Shri Tyagi also to that meet­
ing. 

Sbrl Tyacl: l would like to know . .  

Mr. Speaker: When I suggest that 
all these questians might be put by 
him there in that meeting, why should 
be raise them here'/ If he is going to 
be invited or has already been invit­
ed, he can put those questions there. 

Shri Tyagi: Only one question on 
policy. 

Mr. Speaker: The policy we cannot 
discUSs now (Interruptions) Order, 
order. 

Shri Tyagi: I want to know whe­
tller after this set back we would be 
continuing our diplomatic relaticns 
with China. rue we seeking any 
assistance . . . .  

Mr. Speaker: It ·all these questions 
are put and answered here, as the 
hon. Member is pursuing and persist­
ing, what will lbe left to be discussed 
in that committee? For what purpose 
has that meeting been called? 

Shri Yogendra Jha (MadhUJbain) : 
Will it be a substitute of the House? It 
jg an important question which should 
be answered on the floor of the House. 
The committee cannot be a substitute 
of the House. 

Mr. Speaker: '1f that committee 
:represents all secitons Of the �use, 

certainly we can have complete faith 
in that. 

Shri Banga: May l make a submis­
sion? Some time ago we asked for a 
secret session. At that time, we 
heeded your advice and agreed to this 
that we can have our open · session 
here and, at the same time, if found 
necessary, we could go into a secret 
session. Now from the manner in 
which you have put your suggestion 
and the way in which you are treat­
ing the observations of our friends. 
it appears as if you have got in your 
mind a small miniature House, which 
would serve the purpose of a secret 
session, and that we need not have a 
secret session at all. I cer­
tainly would like to submit to 
you that a secret session is absolutely 
necessary. This miniature thing 
cannot serve the purpose at all. This 
miniature thing has been thought Jf 
by our hon. friends of their own 
accord and we would not be satisfied 
with that. 

Shri Hem Barua ( Gauhati l :  ( Sir, 
about the suggestion made to us to 
meet the hon. Prime Minister thu 
after.noon, we are meeting him this 
afternoon. I agree completely with 
you that there are ce.rtain matters of 
strategy that ought not to be dis­
closed in his House, but, at the same 
time, there are certa i n  matters tha t  
d o  not have a n y  bearing directly on 
matters of strategy. Those thin �s 
are to be disclosed here because the 
country is anxious to know about 
them. We might be enlightened in 
a chamber, but then the purpose of 
this Par!ia:ment is to voice the opin­
ion of the country and to enlighten 
the country also in matters that do 
not directly affect the strategy or 
defence preparations and all that. 
Therefore I would submit to you that 
certain questions are to be allowed. 

We are now anxious to know, for 
�tan<:e, the position which th& 
enemy troops are stationed at. They 
have captured Bomdila. Are they 
cm their way down to Teq,ur? If 
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they are on the way down to Tezpur. 
we are naturally anxious to know 
whether the civilian population in 
Tezpur is going to be evacuated or 
not. 

About the other line ooming from 
Walong which is only 15 miles off 
from the Brahmaputra Valley, we are 
anxious to know how far they have 
advanced. Has the Government an·ti­
cipa ted their further thrust or direc­
tion that they might take? 

These are matters which the coun­
try is anxious to know. 

. Mr. Speaker: I would not have 
8'11.Y objection to an answer to these 
being given. I only desire that hon. 
Members meet the hon. Prime Min­
ister first and discuss all those things 
with him. If after meeting him they 
feel that there is certain information 
which must be disclosed here, I would 
not have any objection. I would 
allow hon. Members' questions also. 
Or, the hon. Prime Minister might 
make a statement after he has dis­
cussed al! these questions with hon. 
Members. The only thing is that we 
might just decide this sequence, 
nam�ly, whether the committee 
should meet first or whether we 
allow these questions to be asked by 
so many hon. Members straightaway. 
It is agreed at least that all the in­
formation cannot be given here. All 
that the hon. Members do desire may 
not be advisable to be disclosed. 
Therefore I suggest that hon. Mem­
bers might meet the hon. Prime Min­
ister when they have been invited, 
discuss those things that they want 
to discuss with him and subsequently 
we can see if this information is 
wanted as to where the enemy forces 
at this moment are, whether the 
population Of that area has been eva­
c1.111ted or not and all that. I have 
no objection to that clarification being 
made. 

Sbri Bari VislaD11 Kamath: But I 
am sure you will agree that this com­
mittee which has been suggested 
aannot . . . . .  . 

�et � : mm ITT1fl 1{]" � 

mm t  
Iii" i1111l' .rm om: ITT � � � 

'!;'FT t I 

Shri Bari Vishnu Kamath: I am 
sure you will agree that L'tis commit­
tee which you have suggested will not, 
cannot and should not substitute 
Parliament. That is all I wanted to 
say. Could not the hon. Prime Minis­
ter tell the House whether this inter­
view that our Charge d'affaires had 
with the Chinese Prime Minister was 
a routine interview or was more than 
a routine interview? 

Shri Jawa.barJal Nehru: The meet­
ing was to deliver a note to the 
Chinese Foreign Office from the Gov­
ernment of India. 

Shri Khadilkar (Khed) :  On a 
point of procedure, Sir . . . . .  (lnteffUp­
tions) . 

Mr. Speaker: Shri Khadilkar. 

Shri H. N. Mukerjee rose-

Mr. Speaker: I have called Shri 
Khadilkar. 

Shri Khadilkar:  Now ncrmally, in 
the present hour of crisis, such state­
ments, whenever necessary, the Prime 
Minister would be making. I want to 
know from · you as a matter of pro­
cedure whether it is within the pur­
view of parliamentary activities to 
suggest even by questions, whether 
the Prime Minister replies or not, 
questions regarding strategy, questions 
affecting certain positions. Would it 
not have an adverse effect on the 
people outside? That is No. 1 .  
Secondly, as it  happened, yesterday 1t 
is very natural everybody feels dis­
atressed, but certain sort of panicky 
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[Shri Khadilkar.] 
utterances were heard in the House. 
I want to plead with you. You should 
lay down a procedure even regarding 
as.king of questions during this hour 
of crisis which indirectly impinge or. 
our war effort. This is my humble 
suggestion. Unless that procedure is 
laid down, simply asking questions 
without a reply gives a wrong impres­
sion to the people outside the country. 
Instead of strengthening the morale, 
yesterday, some of the utterances, I 
am sorry to say, did not show the 
nerve of the Parliament which it 
should exhibit. I wmtld sav that you 
should lay down a procedure. 

Mr. Speaker: So far as procedure 
is concerned, I think we have our 
procedure very clear. There is 
nothing to be laid down here. Every­
thing can be decided according to the 
situation as it arises and to the 
question that is put. I cannot lay 
down any previous prevention or 
prohibition or inhibitions on that. 

The Prime Minister: If he wants 
to say something, he can s:i.y. 
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� � � lfM ffllA � � ,.. 
�� · t "1T rnl' � � ,. 
lll � � ;m � � lll 'l1fta't  
.m i nr� � irir f  I m ir � " it  
j f.1; � ij 1111T � I 'If ili)t UM lfflJ 

� � �. � q � t  
� � ifRf � t I ,m,rcft i( (m' 
if ft 1111T � !!IT"{ ffl ,r �. ml I(@' lli1' 

� t fucn" � fir;- iro 'llffiT 
� t. il � it � j. � ffl. 
� t. f.l; tj � �. � � ;tir ;r;)' 
lfflt � ijJil' ail> fit; f!l'I" � ;fia 
,r ffl � it, � � cfliT .,-if Ill 
ffcAT 'lIT \'iflfAT <'fir I � 6lf � � 
'R ffl fiti �"f ,f,r � � 

� �. � llit ;;pft;f � � 

i.t !!IT"{ � ffliITT: .m � 'f.;::;rf ,i;t, 
fflr � m: i.!ffl � ':Wi;f I � 
�fi;f i1ffl \, � <ft � � I 1f 

and Ladakh 

� t fit; � iiTif.r if � 'liTf iru 
Wf � � if f.l;m !!IT"{ 'liT WI" t I � 
<'IT'f.� !!IT"{ <nf.rlfTitc if tt'li � 
� 'liT Wf �, � � it � lR. 
� !!IT"{ q""� aif> 'liT Wf �  I 

'QT\ij" t!lITT mif.t tt'li � � 
IITT � � ffllll" �  I � � fit;  

� "1T � � � 'R ffl f, � 
� ir« fm.r �  , • .m 'liT � 
,rr-rr � IITT � t{ll'TU q;;;r t I 

tt'li ilffl lITT � 'R !  I � � 
� � lqT � ii"� 'liT � 1liT 

· gm: iin it � lfiT I lR fir.r � 
'fiR q1f<'llllif20 ffl.t � ;i;.r � it 
ltit!f � m 'If cm: � � it � 
� � I lJR IAitmf.t fir;" �  
� lJ � q"lf � ffl it 

� � � 'If � � ift! tlfltft ;;ft 
'1iT fil'.rr �. � m 'R it �T 

� · � t f.r;- � � t �  
'lit � 'R'. ifRf lf>W � 1fifo;f � 
il'@T t l � t{'lf lfi"tt: � � t 
� Ill 11;1'> qf;;,pf; ffi1T Ill � 
'IJTU snfztr � � I � ff l!'f 
� t .mif u,n � it; � �  � 
� if gm: 11>1h'r.i't � it; � o  
Ill , o  � lliTR t � irif t I 
� � """' � � , . ii' m 
� it mr  � cm: � �  m 
� � � � . � Ill  
ii 'll1'f it�� 'R'. t flt; qr m im 616-
� ii t{if � ffl lff � � ffl, 
q � i!Rf � I , 

111' � : il'" � � �  
it tt'1i ifRf � IR-IT � t I 

'l(l:qlf � : � cm: � � 
� WJT �it 
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and Ladakh 

� � : � �  � f.r­

R"{ � � �  � �;n T'li filU � 
� 'J.'1" <n: !  I foRr � i!il �  
'In' '3"if ,?,- :::-� � � <Rl'J1i i£T'li'1 if 
i£<iT l I � oil if i£cl'<'IFr <fr<'IT i£@' � 

� !fif � � �.fl 'il�li I ii � 
� t fir, �i£T � t lfT 'a'if� �,· 

ffl'!i':i' � t I 'd"ifi <mT ffl"U � t 
'm: '3"if t � <ITTT <i� t I 

Mr. Speaker: !':ow, Papers to be laid 
on the Table. 

� ,iiiiilf!(l'IR'I � : irif tr,!'>. 
m ,rnr � mr n: � � ;r 
� � 1 1t'il" ifil!T f.r> � it ifi)i 
ft:rin'lio if@' t I 1f-l" it � � 
...,. ifi'IT 'M" '!iT � � i'j" ;ity 

f.r;irr t, � f.;m i£@' iiil 11' ;;rr.im i 
� ;;rr,:r ifi< t � � i, mr iffi'T 
<liT � aR � ;ity ;;r;.mr -a'lT t ffl it 
"oil ffl ;;rm- { � "(17f � j I i 

� � if@' 'il<'lraT a) 'IT ff 'lij 

flt; � � 'iii'<'fflff, � .r.l1m I 'IT 
� �l f 1 1T � � f.r, � �  
� ,;r.rra), a) � ff �  � t ? � 
'iii" �  it, � � 1ft � it, \ill' 

��� ,�� ,. � 
� °%·1!i11f filizn- ilm  t I � lliT lfCl;ft 
"(111 � ;;ry � t � � � '!iT 
� f Hilffl � "oil � � �  '<tr 
t • � it � m\\ft it 4o iii{ 
� � � if@' f.l;irr ;;ir � I � 
-m � t 'ITT( � apJ' it 
"oil � t � � m t lfCl;ft 
� tn: I 

Mr. Speaker: Shri Jagjivan Ram. 
Sh:ri U. M. Trivedi rose--

Mr. Speaker: I have already called 
Shri Jagjivan Ram. 

Shri U. M. Trivedi (Mandsaur) :  I 
rose immediately after the Prime 
Minister hlld concluded. 

The discussion that has taken place 
in the House for the last ten minutes 
indicates very clearly that the time 
has come w�en we should make up 
our minds to '1 RV? a Secret Session. 
We should a ' ·• 1  now real!se that there 
is no use adj ourning the House on 
the 23rd till the 20th December. 

Mr. Speaker: This might be taken 
up at the appropriate time. 

Shri U. M. Trivedi: We must take 
it up now. 

Mr. Speaker: How can it be decid­
ed now? 

Shri U. H. Trivedi: We will have to 
consider it. 

Mr. Speaker: The proper moment 
should be selected for that. 

12.27 Jin. 

PAPERS LAID ON THE TABLE 

lllDIAN TELEGRAPH (El.EvENT:e: AMEIIIJ>. 
MJ:NT) RULES AND AmiuAL REl'oRT.; OP 
lJn>LuJ 'l'Eu:PJloNJ: lNDUS'lmES AND 

HINDUSTAN Ti:LEPRiNTERS L1MITm 

fte Mfntstei' of Trallsport and Com­
amakati- (Shri J'agjiftn Ram) : 
I beg to lay on the Table a copy each 
Of the folloWing papers:-

( i )  The Indian Telegraph (Ele­
venth Amendment) Rules, 1962 
published in Notification No. 
GSR 1456 dated the 31st 
�ober, 1962, under sub-sec­
tion (5) Of Section 7 of the 
Indian Telegraph Act, 1885. 
[Placed in Libro111. See No. 
[LT-545/62] .  

( ii )  Annual Reports of the Indian 
Telephone Industries Limit­
ed, Bangalore, for the year 
1 961-62 alongwith the Audit­
ed Accounts and the Com­
ments of the Comptroller and 
Auditor General thereon, 
under sub-section ( 1 )  Of sec­
tion 619A of the Companies 
Act, 1956. [Placed in Library. 
See No. LT-546/62] . 


